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M's Mobisoft Technology India Private Limited
2. Dahoflmnmbonolmpomem

11" April, 2011
. Mm:lyundafwmchoorporatsdabw Registrar of Company - Mumbai
'ts'lfmrpm-aleda’_reg'gm
4. Capqmta dentity Number / Limited Liabilty  |U74800MH2011PTC216001
tion Number of corporate debtor
S. |Address of the

fegistered office and principal Office No.14, 3rd Floor, Sal Chambers
office (if any) of corporate debtor Premises

Owners Co-op H.S.Lid., Plot No-44,
Sector-11 CBD Belapur, Navi Mumbal

Thane - 400614 Maharashira
6. Mmmwdawhw NCLT Order Date 06.05.2019
of corporate debtor Communication to IRP 240652019
CIRP Commencement Considered 24052019
7. |Estimated date of closure of insolvency
resolution process
8. mmmm_mrmmmowq Name: Mr. Indarchand Jain
professional acting as interim resolution Reg. No.- IBBUIPA-001/1P-P00232/2017-18/
professional 10461

9. |Address and e-mail of the interim resolution Ad:lnu-B-?OLGoelmjﬂbldo.NoZQ.
professional, as registered with the board Kher Nagar, Bandra(E), Mumbai- 400051
Emal - iainip @ qmal.com

10{Address and e-mall to be used for Addrm-FlalNo.B-?OT.Gumu.
correspondence with the interm resolution Kher Nagar, Bandra(E), Mumbai- 400051

professional, if different from those given Email - ipjain.mobisoft @ gmall.com

al sl. no.9,

11.{Last Date for submission of claims 09" June, 2019
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on 06™ May, 2019,
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aMerd&mmmWW&uMlhmmmMmm
address mentioned against item 9 and 10
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EorFas . The above mentioned Forms can be downloaded from the website

Bisiatasdloid m alaat ™ T ST
Place : MUMBAI (RajendraKumar Indarchand Jain)
Date : 25.05.2019 Interim Resolution Prolessional
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